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(d) whether aoy d irectivea wero iSlued 
to tbe State GoverDmeotl to keep avian 
... iolt tbe activities of foreilD spics ? 

THB MINISTER OP HOME AFfAIRS 
(I. BUTA SINGH): <a> to (d) A statement 
it livCD below. . 

<a> AccordiD8 to information furnished 
by the Delhi Administratioo. one Pat 
natIonal was arrested on 8.9.1986 and a 
case under section 3/9 of the Official Secret. 
Act was registered aaainst blm on the same 
day at ,Poltc~ Station Naraina. 

(b) and (c) Accordin, to information 
available, 25 Pak spiel were arrested in 
August and September. 1986. The number 
of petlODS arrested Stato-wise is as uDder : 

Name of State/UT 

Oujarat 

Jammu and Kabbmir 

Punjab 

Rajastban 

West Bensal 

Delhi 

Number of perlon. 
arrested 

1 

16 

3 

3 

1 

1 

An tbe cases are investigated by the 
law enforciog aaeocies of tbo concerned 
State GovernmentsjUT Administration. 

(d) Government is seized of the probe 
lem of espionage particularly in the border 
States and vigilance by the security alencies 
on tbe Indo- Pati.tan border aDd other 
vulnerable areal ha! been intensified to 
check cspionalt activities. 

SHRI H. N. NANJE. GOWDA: AI 
per tbe atatomcDt, it is revealed that .. 
mao), as 25 Pakiltani epiea WCl'C arreated 
in . two months only, it was reported iD a 
section of tbe preal tb., the interroptioD 
of one of the spiel revoaled tbat he wu 
uted to watch our defence installationa and 

. report tbe mattcr to .h. PakiltlO' autbo· 
, .rkiet.. 

Sir, I want to know wbether it i, a fact 
tbat tbe invesUaations ba ve reve.aJed that 
tbese ,pies bave connections witb lome of 
tho officers of tbe Government, and witb 
tbeir heJp, they were passing military 
secret. to the Government of Pakistan. If 
10, wbat action bave Governmen t taken ? 

SHRI P. CHIDAMBARAM: In tbe 
,tatemeDt placed on the Table of tbe House. 
I have Biven information about tbe Dumber 
of persona arrestet! State-wile, in August 
and September. Intenogation has revealed 
that some of tbe 'Dies have, been trained by 
Pakistani inteJlilcnce. Obviously, Sir. you 
will Dot require me to dilclosed the details 
of tbe interro,ation ...••• 

MR. SPEAKBR: The Question Hour 
is ovor. 

WRITTEN ANSWERS TO QUESTIONS 

[E",.II," J 

J •• llctloD of Central AdlDlalstratl,. 
Trlbuaal o,er CSIR Employ .. 

·22. SHRI VISHNU MODI: Will 
the PRIMB MINISTER be pleased to ltate : 

(a) whetber the employees of Council 
of Scientific and Industrial Retearch (CSIR) 
have not been brouaht within tbe purview 
of CeDtral Administrative Tribunals Act, 
1985 under the provisions of sub-section (3) 
of section 14 of tbe Act, for red reSla I of 
their grievances ; 

(b) if 10. the rcalOol therefor; 

(c) wbether Government propOle to 
briol these omployees under tbe Ptoviliool 
of lub·aectiOD (3) of acctio.Q 14 of the 
Contral Admiaistrat ive TrlbuoaJa Act, 1985 • 
ud • 

(4) if eo, wbeD 'I 



, ' 

NOVBMBBR 5, l,a6 . .,,,, •• ~"''W.r' '2 
THB MlN1STBlt O,P ST~rB IN THB 

MINIS Til Y OP PERSONNEL. PUBLIC 
GklEVANCES AND PENSIONS AND 
MINlSTBR OF STATE IN THB 
MINISTRY OF HOMB A'PFAIRS 
(SRRI P. CHIDAMBARAM): (I> Govem-
ment Notification was issued on the 31st 
October, 1986 under Sections 14(2) and 
14(3) of tbe Administrative Tribunals Act 
brinlin. tbe employees of the Council of 
Scientific and Industrial Research within 
tho purview of t~e Central Administrative 
Tribunal with effect from 17th November, 
1986 .. 

(b) to (d) Do not arise. 

Energy from Thorium 
*25. SHRI SRIKANTA DATTA 

NAR.ASIMHARAJA WADIYAR: Will tbe 
PRIMB MINISTER be pleased to state : 

<a> whether Scientists of Bhabba Atomic 
Reseracb Centre (BARe) bave made an 
experiment to produce encrlY from thorium; 

(b) if not, bas any other Dopartment 
undertakon proaramme to produce enoray 
from tborium ; and 

(c) if 10, tbe dotail, tbereof , 

THB MINISTBR OP STATE IN THE 
MtN1STRY OF SCIBNCE AND TECH .. 
NOLOOY AND 'MINISTER OF STATB 
IN THE DEPARTMENTS Of OCEAN 
DEVELOPMENT. ATOMIC ENERGY. 
BLECTRONICS AND SPACB (SHRI 
K.R.. NARAYANAN): <I) and (c) Thorium 
i. Dot directly fi,sionable. U-233 bu been 
IOparated from irradiated thorium in the 
research reactors at BARC. A research 
reactor fueled by U-233 bas been built and 
operated successfully for experim.ootal 
purposes. However it is expected tbat use 
of thorium OD a commercial scale for pro .. 
ductlon of eoeru will be acbieved towards 
tb. oDd of tbi. contury. 

(b) . Does not arise .. 

..... WHtatl.. or People Atreet.d by 
N.tloDal Test R,_." Baluore (0, ... ) 

-31 SRR.I JAOANNATH PATTNA1K : 
SHill CHINTAMANI lENA: 

Will tbe Minist.r of DBPENCB be 
plcaMd tQ Ita. ; 

Ca) whether UOiOD Government' bave 
sanctioned • sum of ·a,. 1 Z8 . crores tor 
rebabilitation aDd resettlement of tbe people 
'to be affected by tbe proposed National Test 
R.aDle 10 tbe Balipal· Bbolrai r.ion in 
Balaaore distric.t of Ori,sa j and 

(b) if 80, tho details of the scheme 
alonlwitb tbe number of villases to be 
covered undor the scbemo ? 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF DBFENCE PRO-
DUCTION AND SUPPLIBS IN' THE 
MINISTRY OF DEFENCE <SBRI 
SH1VRAJ V. PATIL): <a> The rehabili-
tation and resettlement schemes for the 
people to be affected by settin. up tbe 
National Raole jJl BaJipal-Bhograi relion or 
Ba]asore arca, Orissa, bave already beeD 
drawn. The Central Government will pay 
adequate compensation for land acquired 
aod for all aUlets atandin, thereon; would 
provide 'Reed money' required for setting up 
the industries and self employment scbemes 
and would also meet tbe cost of resettlement 
·of tbe displaced fa~ilje. in model villaaes. 
Tbe estimates 01 funds lor tbe above purpose 
to be provided by tbe Central Government 
is about RI. 280 croteS. 

Government of India bas made ioitiaJ 
payment of Rs. 13.92S crores to Government 
of Orissa towards the rehabilitation resettle-
ment scbemes. The Central and Ori ••• 
State Governments are taklDI necelslry steps 
to implement the schemel and to see that 
the displaced families are looked after well 
and rehabilitated properly. 

(b) The displaced familits would be 
rehabilitated .0 m~del villaaea to be eata-
blisbed in nearby areas t where tbe b •• ic 
civic amenities and otber locio economic 
infrastructure would be provided. Bacb 
dilplaeed family would bo provided witb 
bomestead land with a bullt up boUle in tbe 
mode) .018101. DilpeDAriea, ve .. rioar, 
centra. sebool.. markets. sboppioa centre • 
tube weUa, post oIico. etc. would be _ta-
bU,bed. A SO-bed bOlpitaJ aDd Trainiol 
la.titulO would .lao be let up in the area. 
ODe member from each displaced:,famllf will 
be off Ired plalu} employaaeat opportunlt, 
in tbe rcbabilltadoD tcbtmca. A ...... r of 


